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OR D E R 

When the matter is taken up today, the Id. counsel for the 

applicant prays for restoration of the O.A. which was dismissed for default 

by this Tribunal on 2.1.2001. In view of the above submission of the 
.. 

ld.counsel the O.A. may be restored in its original number and file setting 

aside the order passed by this Tribunal on 2.1.2001. Let the O.A. be 

listed for final hearing on 6.6.2001. Thus M.A. is diposed of. 

Member 2 Caian. 
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